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before the House rose ior lunch. Shri Bhupesh 
Gupta made a speech »nd it appeared as if the 
matter is between the Opposition and the Gov-
ernment. It is not a matter between the 
Opposition ana the Government. It was before 
the Business Advisory Committee which 
advises the Chairman and a decision is taken 
and announced. It is certainly not the intention 
of the Government to trample over the right of 
Private Members or to deprive them of this 
opportunity. Now he has made this sugges-
tion; certainly Government will consider it 
and wiH co-operate in find ing time and 
accommodating the Private Members. 

SHRI BHUPESH GUPTA: I am not coming 
in the way of the Government. Finish your 
Government business.    It can come on any 
day. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Any day at 5 O'clock. 

SHRI BHUPESH GUPTA: Sir, as you 
know, this Bill relates to article 291 of the 
Constitution. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
I have no objection to any arrangement that is 
made in the interest of the smooth running of 
the House. But may I suggest that Mr. 
Bhupesh Gupta should attend the meetings of 
the Business Advisory Committee and come 
and help us in having the business that suits 
him? He wants to have his own way in the 
matter of business in this House. To that also I 
am not objecting. But why does he not co-
operate by attending the meetings of the 
Business Advisory Committee? 

THE VICE-CHAIRMAN (SHRI M- 
P. BHARGAVA): That is good ad 
vice.  

SHRI BHUPESH GUPTA: Since mv 
esteemed friend and a senior Member oi this 
House,    Shri Dahya- 

bhai Patel, has made this suggestion, I am 
ready for giving co-operation but, as you 
know, I am not a Member of the Business 
Advisory Committee. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): As a leader of your Group 
you are. 

SHRI BHUPESH GUPTA: Nor was I 
invited yesterday. But Mr. Bhad-ram 
represented our Party. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Now let us go back to the 
Railway Budget. 

THE BUDGET   (RAILWAYS), 1968-
69—continued. 
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ANNOUNCEMENT RE GOVERN-
MENT BUSINESS 

THE LEADER OF THE HOUSE (SHRI 
JAISUKHLAL HATHI): Sir, with your 
permission I rise to announce that 
Government Business in this House for the 
week commencing on Monday, the llth 
March, 1968, will consist of— 

(1) Further discussion on the Railway 
Budget for  1968-69. 

(2) Discussion on the Resolution to be 
moved by the Minister of Home Affairs 
seeking approval of the Proclamation in 
relation to the State of West Bengal. 

(3) Consideration and passing of the 
West Bengal State Legislature (Delegation 
of Powers)   Bill,  1968. 

(4) Discussion on the Resolution to be 
moved by the Minister of Home Affairs 
seeking approval of the Proclamation in 
relation to the  State of Uttar Pradesh. 

(5) Consideration and passing of the 
Uttar Pradesh State Legislature (Delegation 
of Powers) Bill, 1968. 

(6) General Discussion on the General 
Budget for 1968-69. 

 


